Rejections of food consignments for the month of March, 2018

Sl | Consignm | BE_No | Manufacturer | Port/ Point | Country | Product Reason For Rejection
No. [ entID Details Of Entry | Of Description
Origin
1. ICA201803 | 5338010 | NAKHEEL AL- | Chennai SAUDI DATES The product in the consignment is having Non-Rectifiable Labelling
00006116 WATAN ARAB Discrepancies. The mandatory labelling information as required under
FACTORY FSS(Packaging & Labelling)Regulations,2011 are not mentioned/declared
on the labels/packs of the product i.e. Name of the Food and Name &
Complete address of the Manufacturer/Packer is not mentioned on the
labels/packs of the product as required under Clause 2.2.2(1) & Clause
2.2.2(6) of FSS (Packaging and Labelling) Regulations,2011.Hence
samples not drawn.
2. ICA201803 | 5010463 | KESHT CHIN Mumbai- IRAN BLACK Article does not comply with clause no. 2.2.2 (6) of Food Safety and
00006111 FOOD JNPT RASPBERRY Standards (Packaging and labelling) Regulations, 2011. i.e. Address of the
INDUSTRIES Nhava JAM manufacturer is not available on label of product.
CO Sheva CEDRATE JAM
FIG JAM
SOUR CHERRY
JAM
STRAWBERRY
JAM
3. ICA201803 | 5256307 | FARMERS Mumbai- Bolivia RAISINS As per consignment label of the product Shelf life of the product is less then
00006268 PRIDE JNPT GOLDEN 60% of its original shelf life and also less than three months before expiry,
Nhava BLEACHED (ie. 11.91% at the time of import of consignment and manufacturing date is
Sheva March 2017 and Expiry date is March 2018 , which is about to expire the

article), Hence the product is contravening DGFT notification number
22(RE-2001/1997-2002 dated 30-07-2001, and Notification no. 49/2015-
2020 revised para 4 (A) of General Notes regarding Import of ITC
(HS)2017,Schedule-I (Import policy) and guidelines issued by FSSAI from
time to time.
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ICA201803 | 4487573 | WATTAKGOD | Mumbai- SRI SRI LANKAN On visual inspection of the consignment of Areca nuts it was found that the
00006897 A PRODUCERS | JNPT LANKA | ORIGIN product was not in condition to draw the samples due to high fungus, mould
Nhava ARECANUT growth, Spoilage and rotten nuts which contravenes the Chapter-1 2(ab) of
Sheva (C.0.0. VERIL. Import Regulation, 2017.Thus the item is found unsafe under the section
LETTER 3(1)(zz)(x) of FSS Act, 2006 and also contravenes Section 25, 26(1) of
NO:MIC/ARECA | Food Safety and Standards Act, 2006. Hence, samples for lab analysis could
NUT/6/14/VERIFI | not be drawn and NOC cannot be issued for this particular consignment.”
17 DT.08.12.2017
ICA201803 | 5546559 | ZARGARZADE | Cochin Sea | IRAN WET DATES The samples does not conform to the specification laid down in FSS Act
00007548 H & Air Port PACKED IN 3200 | and Rules and Regulations made thereunder.
COMMERCIAL CTNS The consignment failed for the Microbiological parameters wherein E Coli,
CcoO Staphylococcus aureus, Yeast and Mould were found to be present.
ICA201803 | 5564397 | ZARGARADEH WET DATES
00007563 COMMERCIAL PACKED IN 05
CO KGS 5000 CTNS
ICA201803 | 5577830 | UD DELTA Mumbai- MADAG | CLOVES The Sample does not conform for the Chemical parameter (Headless Clove
00007285 AUDITLTD JNPT ASCAR MADAGASCAR | and Volatile Oil on Dry Basis) as per Clause Chapter 2, 2.9.6 of as per
Nhava (CO CERT provision of Food Safety Standards Rules & Regulations 2011.
Sheva NO.0003333
DT:17/02/2018)
ICA201803 | 5554234 | MAHIR Tuticorin SRI MACE The sample MACE, does not conforms to the parameter Volatile oil content
00007338 BROTHERS LANKA (on dry basis) mentioned under Regulation 2.9.12(1) of Food Safety and
Standards (Food Products Standards & Food Additives) Regulations 2011.
ICA201803 | 5584166 | AEP ANADOLU | Chennai TURKEY | FRESH APPLES | The visual inspection observations reported by the inspecting officer for the
00007372 ETAP PENKON FUJI container ZCSU5849840, fungal growth was observed in stamen end and
GIDA VE. stem/pedicel end of the apples in almost every carton box inspected
TARIM randomly. The products in the consignment was re-verified and as per the
URUNLERI S re-verification observations fungal growth was observed in stamen end and

stem/pedicel end on the apples in every carton box and approximately 2
apples in every carton box is spoiled. Hence sample not drawn for analysis.
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The product is Unsafe as per Section3(1)(zz)(ii) of FSS Act,2006. As per
Section 25 (1)(iii) of FSS Act,2006 "No person shall import into India any
article of food in contravention of the provisions of this Act or of any rule
or regulation made thereunder"

10. | ICA201803 | 5606254 | OLAM Mumbai- USA INSHELL Sample is not fit for human consumption as it is not compliance in physical
00007483 FARMING, JNPT ALMONDS and microbiological parameters.

INC. gr?:\y; The consignment failed for the presence of visible living and dead insect or
fungal infection, rodent hair and excreta. Further, inshell almonds were
found to be damaged/discoloured and for Microbiological parameters
Yeast and Mould were found to be present in the said consignment.

11. | ICA201803 | 5635548 | DE MATTEIS Chennai ITALY PASTA PENNE On inspection and verification of the consignment it was observed that there
00007683 AGRROLIMEN RIGATE24x500G |is no product PASTA PENNE RIGATE 24x500G LOT
TARE SPA LOT NO:L73411(BRAND DISANO) in the consignment
NO:L73411(BRA
ND DISANO)
RSP RS,198/-PER
PACK
PASTA On inspection and verification of the consignment it was observed that there
SPHAGETTI is no product PASTA SPHAGETTI 24x500G LOT NO:L7346N(BRAND
24x500G LOT DISANO) in the consignment
NO:L7346N(BRA
ND DISANO)
RSP RS,198/-PER
PACK
12. | ICA201803 | 5502943 | AL RAHAL Cochin Sea | IRAN WET DATES The samples does not conform to the specification laid down in FSS Act
00006964 STAR & Air Port PACKED IN 10 and Rules and Regulations made thereunder.

FOODSTUFF KGS 6000 CTNS

TRADING The consignment failed for the Microbiological parameters wherein E Coli,

IRAQ Staphylococcus aureus, Yeast and Mould were found to be present.

13. | ICA201803 | 5514184 | NOR TABAN Chennai IRAN Apples, fresh As per the lab report the sample does not conform to the standards laid
00006900 AMIN ZAMAN (FRESH APPLES | down for an article of food under the provisions of Food Safety & Standards

MASHHAD, IRAN RED (Food Product Standards & Food Additives) Regulations,2011 thereof in

IMAM DELICIOUS that a) as 83% of the sample received found damaged/rotten.

KHOMEINI LOOSE

STREE PACKING 1800

BOXES SIZE:

180-210 GMS)



https://fics.fssai.gov.in/HQ/ApplicationDetails.aspx?Id=ICA20180300006900
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